
 487.0  Appropriation  (Rlys)

 (Mr.  Chairman]

 and  appropriation  of  certain  sums  from

 and  out  of  the  Consolidatcd  Fund  of

 India  for  the  services  of  financial  year

 1896-87  for  the  purposes  of  Railways,

 be  taken  into  consideration.”

 The  motion  was  adopled.

 MR.  CHAIRMAN  :  The  House  wil!

 now  take  up  clause  by  clause  consideration

 of  the  Bill.  The  question  is  :

 ‘“rhat  Clauses  2  and  3,  andthe  Sche-

 dule  stand  part  of  the  Bill.”

 The  motion  was  adopted,

 Clauses  2  and  3,  and  the  Schedule  were

 added  to  the  Bill.

 MR.  CHAIRMAN  :  The  question  is  :

 ‘“rhat  Clause  1,  Enacting  Formula  and

 Title  stand  part  of  the  Bill.”’

 The  motion  was  adopted.

 Clause  1,  Enacting  Formula,  and  Title

 were  added  to  the  Bill,

 MR.  CHAIRMAN  :  The  Minister  may

 now  move  that  the  Bill  be  passed.

 SHRI  BANSI  LAL  :  Sir,  I  beg  to

 move  :

 “That  the  Bill  be  passed.”

 MR,  CHAIRMAN  :  The  question  is  :

 “That  the  Bill  be  passed.”’

 The  motion  was  adopted.

 (तावान  -

 18,16  bra.

 APPROPRIATION  (RAILWAYS)  NO.2

 BILL,  1986,*

 THE  MINISTER  OF  TRANSPORT

 (SHRI  BANSI:LAL) :  Sir,  ।  be  to  move
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 for  leave  to  introduce  a  Bill  to  authorise
 payment  and  appropriation  of  certain
 further  sums  from  and  out  of  the  Consoli-
 dated  Fund  of  India  for  the  services  of  the
 financial  year  1985-86  for  purposes  of
 Railways.

 MR,  CHAIRMAN  :  The  question  1  १

 ‘That  leave  be  granted  to  introduce
 a  Bill  to  authorise  payment  and  appro-
 priation  of  certain  further  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  financial

 year  1985.86  for  the  purposes  of  Rail-

 ways,”

 The  motion  was  adopted.

 MR.  CHAIRMAN  :  The  Minister  may
 now  introduce  the  Bill.

 SHRI  BANSI  LAL :  Sir,  I  introduce*®
 the  Bill.

 MR.  CHAIRMAN  :  The  Minister  may
 now  move  that  the  Bill  be  taken  into
 consideration.

 SHRI  BANSI  LAL:  Sir,  I  beg  to
 move**

 **That  the  Bill  to  authorise  payment
 and  appropriation  of  certain  further
 sums  from  and  out  of  the  Consolidated
 Fund  of  India  for  the  services  of  the
 financial  year  1985-86  for  the  purposes
 of  Railways,  be  taken  into  considera-
 tion.”

 MR.  CHAIRMAN  :  The  question  is  :

 “That  the  Bill  to  authorise  payment
 and  appropriation  of  certain  further
 sums  from  and  out  of  the  Consolida-
 ted  Fund  of  India  for  the  services  of
 the  financial  year  1985-86  for  the  pur-
 poses  of  Railways,  be  taken  into  consi-
 deration.””

 The  motion  was  adopted.

 दिव  विवि  वि  विवि  विवि  -  REE
 **Introduced/moved  with  the  recom-

 mendation  of  the  President,


